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~ (4) (@) A copy of the Annual Re-
port (Hindi and English versions)
of the Board of Apprenticeship
Training (Southern Region) Mad-
‘ras, for the year 1979-80. -

(i1) A copy of the Review (Hindi
and Fnglish versions) by the Gove-
ernment op the working of the
Board of Apprenticeship Training

" (Southern Region) Madras, for the
year 1079-80.

[Placed in Library. See No, LT—
1870/81).

(5)(i) A copy of the Annual
Report (Hindi and English ver-
gions) of the Board of Apprentice-
ship Training (Northern Kegion)
Kanpur, for the year 1978-78.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Board of Apprenticeship ‘Training
(Northern Region) Kanpur, for
the year 1878-79,

[Placed in Library. See No. LT—
1971/81).

WaTER (PREVENTION AnD CONTROL OF

POLLUTION) AMENDMENT RULES, 1981

AND ANNUAL REPORT OF CENTRAL

BoaRp rOR THE PREVENTION anp CoON-

TRoL. oOF WATER PorruTioN, N:iw
DeLnr ror 1979-80.

THE MINISTER OF PARLIA-
'MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): I beg to lay on
the Table:—

(1) A copy of the Water (Pre-
vention and Control of Pollution)
Amendment Rules, 1981 (Hindi and
English versions) published in
Notification No. G.S.R. 86(E) in
Gazette of India dated the 29th
January, 1981, under sub-section
(3) of section 83 of the Water (Fre-
wvention and Control of Pollution)
Act, 1874, [Placed in Library. See
No. LT-—-1972/81).

(2) A copy of the Annual Re-
port (Hindl and English versions)
of the Centra] Board for the Pre-
wention and Control of Water Pol-
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lution, New Delhi, for the year
1970-80, under sub-section (1) of
section 39 of the Water (Prevemw
tion ang Control) of Pollution Act,
1974. [Placed in Library. See No.
LT—1973/81].

REVIEWS ON AND ANNUAL REPORT OF
ANDHRA PrRADESH FoREST DEVELOP-
MENT CoORpORATION LTp. HYDERABAD
ForR 1978-79, TripURA ForesT DEve-
LOPMENT AND PrAnTATION CoORPORA-
TioN LTD, AGARTALA For 1977-78, TWO
STATEMENTS FOR DELAY AND ANNUAL
RepORT OF Foop CORPORATION oOF
InpIA For 1978-70.

THE MINISTER OF AGRICUL-
TURE AND RURAL CONSTRUC-
TION AND IRRIGATION (RAO BI-
RENDRA SINGH): I beg to lay om
the Table:—

(1) A copy each of the follow-
ing papers (Hindi and English
versions) under section 619A of
the Companies Act, 1956: —

(a) (i) Review by the Gov-
ernment on the working of -the
Andhra Pradesh Forest Develep-
ment Corporation Limited, Hyde-
rabad, for the year 1978-79.

(ii) Annual Report of the
Andhry Pradesh Forest Develop-
ment  Corporation Limited,
Hyderabad, for the year 1978-10 -
along with.the Auditeg Accounts
and the comments of the Comp-

troller and Auditor General
thereon.

[Placed in Library. See Mo. LT—
1974/81].

(b) (i) Review by the Govern-
ment on the working of the Tri-
pura Forest Development and
Plantation Corporation Limited,
Agartala, for the year 1877-78.

‘(1) Annual Report of the Tr-
pura Forest Development and
Plantation Corporation Limited
Agartala, for the year 1977-T8
along with the Audited Accounts

. and the comments of the Comap-
troller and Auditor Genersi
thereon. -



